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Power-looms 

l&H. J Shrl Rameshwar Taatia: 
l. Shri P. R. Cbakravertl: 

Will the Minister of Commerce ancl 
Industry be pleased to state: 

(a) the number of power-looms in. 
the country; 

(b) whether new licences are given 
for power - looms; 

(c) if so, on what considerations; 
and 

(d) the number of persons penalis-
ed in 1961 for setting up unauthorised 
power-looms? 

The Minister of Iaternatlonal Trade 
In the Milllstry of Commerce and Ia-
dastry (Shri Manubbai Shah>: (a) 
82805 (25718 cotton and 57087 non-
cotton). 

(b) and (c). No, Sir, except for pur-
pose of imparting vocational training 

(d) No prosecutions were launched 
in 1961. 

Unemplo:rment in Uttu Pl'lldesll 

1615. Shrl S. M. Banerjee: Will the 
Minister of Labcl1ft- and Employmeut 
be pleased to state: 

(a) whether unempolyment figures 
in U.P. have increased in 1961; 

(b) if so, to what extent; 

(c) the reasons therefor; and 

(d) the steps taken by Government? 

The Minister 4f Labour In tbe 111.i-
Distry of La'4lur and Emplo:rbleat . 




